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81ui ManabbaJ Sbah: All the work 
is being done by subsidiary corpora-
tion and the N.I.D.C. itself. Regard-
ing the site, the present indications 
are that it will be in the vicinity of 
the mines because it will not be eco-
aomic to shift such large quantities 
of ore to long distances. 
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Shrl Subodh Hansda: The hon. 
Minister just now said that a large 
quantity of sulphur ore will be sent 
to Norway for large-scale tests. May 
I know whether the test will be con-
ducted tree of charge? 

Shri Manubhai Sbah: We normally 
do not expect that any party does any-
thing tree of charge for us. But here 
is a commercial finn which is going 
1xl be our collaborat.ors and all the ex-
penses incurred will be covered by the 
fees and other things. 

• Slui Taacamaal: In view of the Im-
portan~ of this plan t and in view of 
the tact. that 50,000 tons of sulphur 
wi'll be taken yearly, may I know by 
what time the designing of the plant 
would be complel'ed and by what time 
the erection etc. will take place? 

Sbri Manabhai Sbah: According 
to present illdications, we should be 
in production in 3 years because we 
are going on at very high pressure on 
this project. 

RaclaJ discrimination In U.K. 

+ r Dr. Ram Subbag SlDrh: 
'SSO. i Sbri P. G. Deb: 

L Shri Raghunath Slagh: 

Will the Prime MlnJster be pleased 
to state: 

(a) whether Government are aware 
that some Indian residents in U.K. have 
complained to the Queen about racial 
discrimination in London at the hands 
of landlords against Indian residents; 
and 

(b) if so, why the Indian High Com-
mission is Wlable to solve difficulties 
of Indians who approached the Queen 
direct? 

The Deputy Minister of External 
AlI'alrs (Shrlmati Lakshml Menon): 
(a) No. The only petition to the Queen 

. against racial discrimination was made 
by one Mr. Asa Singh Sandhu, a citi-
zen of the U.K., who complained of 
the refusal by the licensee of a hotel 
at Bradford Yorkshire to serve drinks 
to him and an English friend on the 
25th December 1959. The licensee 
admitted that while there was no ques-
tion of a colour bar and he had several 
good customers who were coloured, it 
was a matter tor his discretion as to 
whom he would serve. 

(b) As the petitioner was not a 
citizen of India, the Indian High Com-
mission could not have taken any 
action in the matt'er. 

Dr, Ram Subhag Singh: May I know 
whether any other complaint has come 
to the notice of the Government ot 
India through our High Commission 
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regarding racial discrimination In 
U,K,? 

Shrlmatl Lauhmi Menon: There 
have been one or two complaints 
previously, But I do not know how 
that arises out of this question. 

Dr, Ram Snbhag Slnrh: I did not 
follow the 1atter part of the reply, 

Mr. Speaker: The hon. Minister said 
that it does not arise out of this ques-
tion. 

Dr .. Ram Subhar Sinrh: But this Is 
regarding racial discrimination prac-
tised there. Sir. 

The Prime Minister and Minister of 
Edemal Atrairs (Shl'l Jawaharlal 
Nehru): Thcre have been one or two 
-maybe 3-in the last 2 or 3 years. 
Whenever complaints of this type have 
ariscn some SUbstantial steps were 
taken with the U.K. Government. 

Mr. Speaker: The hon. Member may 
put specific questions. 

Dr. Ram Subhag Sinrh: The hon. 
Prime Minister just now said that we 
have taken steps that we could take. 
May I know whether as a result of the 
steps taken ,by us we have obtained 
any assurance from the U.K. Govern-
ment that suitable stcps will be taken 
by them to see that racial discrimina-
tion is not practised against any Indian 
there? 

8hrl Jawaharlal Nehru: Wherever 
such instances have occurred they have 
been in private premises. NormaTIy. 
Govemm~nt cannot compel or coerce 
them in the malt'er. The U.K. Gov-
ernment have taken Such action as 
expressing a sense of disapproval etc. 
Sometimes municipalities or corpora-
tions have taken some action. Broad-
ly speaking, the U.K. Government has 
always tri"d, in such matters, to put an 
end to racIal discrimination as far as 
they COUld. But where private con-
cerns come into the picture, it is not 
always' easy for them to compel them 
to adopt any courSe of action. 

Shrl:mati Bema Chakravu1t7: As the 
hon Prime Mini.ter· knows the grea-
test' clliIIculty has been in the question 

of getting accommodation by Indians 
in London. Have steps been taken by 
the Inclian High Commission at tormal 
and informal levels to see that the 
situation has eased now? 

Mr. Speaker: That is a general 
matter. The question whether there 
has been any refusal on account of 
racial discrimination wi1! arise and not 
a general one-tor want of accomm8-
dation. 

Shrl S, M. Banerjee: want to 
know whether it was not brought to 
the notice of our Government that one 
Indian was mercilessly beaten at the 
booking office at railway station, and, 
if so, what action has been taken by 
the Government of India. Has any 
protest been lodged? 

8hrl Jawaharlal Nehru: In answer 
to two previous questions, if not morc\ 
in this House about this particular 
matter which occurred some consider-
able time ago, I gave all the tacts at 
that time. 
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